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0.A.N0.588/2007
Dated 8% day of January, 2008.
CORAM .
HON'BLE MRS SATHI NAIR, VICEC HA!RMAN

HON'BLE MR GEORGE PARACKEN, JUDICIAL MEMBER

Devi A 1.
Sree Padam, Mannaiur PO,
Fatakkad Applicaint

Ry Advocate Mr P Sunit Nair

Vs

1 gnion.of:India*represented by
Chief Post iviaster Generai,
Thituvananthapuraim, Kelala.

2 Department. of Posts,
Represented by Senior Supenntendent
of Post Offices, Palakikad Division,
Palakkad '

3 Saptha

Vailikikad, Mannaiur PO, Faiakkad ... Respondenis
Hy Advacate Mr .1 Phip AGSC

the apnlication having heen heard on #.1.2008, the inbunal on the same
dayv delivered ihe foliowing:

¢ PNEEMmY

{ORDER)

Haon'hle Mr\: Satht Nair, Vice (Chairman.

When the matter came up for heanng, none was present for
the apphicant. it is noted that the counsel tor applicant was reprasanted on
the first day and thereafter on 22/10/200/, 1311200/, 512200/ and
today, none 1s present for the apphicant. it appears that the apphicant ts not
interested in pursuing his case. \

QAIsS smcssed tor non-prosecution.




